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In pursuance af (. B as Anubhag-
following English (1 lati e ])|L‘l.\(.‘.d‘ i order the publication of the
dated; oﬁil)cgmx‘lbcf‘:m;(?;[(;].n of the notification no212.0/9-1-2019-31Ta14
NOTIFICATION
No-212.0 /9-1-2019-31TA/14
Lucknow- Dated; 05 December, 2019

Whereas Government notification no-2250/1X-1-2016-31TA/14 dated:

September 19, 2016 was issue and published in the Gazette dated September
19._2016 with a view to inviting objections and suggestions for issuance of
hotification for declaring the area of specifed in the Schedule as the
transitional area for Nagar Panchayat Belharkala, District Santkabirnagar as
require under sub section (1) of section 4 of the Uttar Pradesh Municipalities
Act, 1916 (U.P.Act no-II of 1916). .
“"And  whereas objections and suggestions received in pursuance - of
Government notification no-2250/1X-1-2016-31TA/14, dated: September 19,
2016 were disposed of vide Government order no. no-3250/1X-1-16-31TA/14
dated: December 27, 2016.

Now, therefore, in exercise of the powers under clause (2) of Article
243-Q of the Constitution read with section 3 of the Uttar Pradesh
Municipalities Act, 1916 (U.P.Act no-II of 1916), the Governor having
regard to the population of the area, the density of population therein, the
revenue generated for the local administration, the percentage of employment
in non-agricultural activities and the economic importance, is pleased to
specify that the local area the limits of which is mentioned in the Schedule
below, shall be a transitional area for the purpose of Part IX-A of the
Constitution of India and there shall be constituted for the said transitional
area a Nagar Panchayat to be known as Nagar Panchayat Belharkala, District

Santkabirmagar.

SCHEDULE

North 230, 231, 232, 233, 234, 2358, 239, 250, 251, 252, 298, 302, 312, 332, 337,
Plot No. | 335 of Village Belharkhurd

1, 2, 3, 4, 5, 6, 7, 24, 40, 41, 42, 44, 45, 91, 92, 93, 94, 95, 96, 97, 9,
100, 101, 136, 137, 138, 139, 144, 145, 146, 147, 148, 151, 152, 267, 268,
269, 271, 273, 274, 275, 283, 284, 288, 289, 293, 294, 295, 296, 697, 698,
705, 708, 709, 710, 711, 712, 723, 725, 2581, 2584, 2585, 2586, 2587, 2590,
2591, 2674, 2675, 2682, 2684, 2691 of Village Belharkhurd N
South 1107, 1108, 1134, 1137, 1152, 948, 967, 965 of village Belharkhurd

Plot No. | 1856,1857,1859,1860,1861,1862,1873,1876,1877,1898,1899,1926,1927,1833,1934,
1935,1939,1940,1942,1847,1949, 2366, 2369, 2370, 2371, 2372, 2373, 2377,
2380, 2381, 2381, 2383, 2384, 2385, 2397, 2398, 2401, 2425, 2427 of

village Belharkala T e
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| 2505, . . YT - .
(4905, 2481, 2480, 9477 2076, 2475, 2474, 724%7, 2426, 24721, 24745, 7905,

(2212522, 2672, 2737, 2738, 2747, 2748, 2756, 2170, F111, 219, 2119,
2/28 2129, 2728, 2715, 2714, 2713, 2712, 2696, 2692, 2042 of village
Bclh(ul\dld

1.2, 3 4,567, 10, 11, 537, 549, 550, 591, 604, 609, B04, 16, B17, m'/a,g

q
J’MOH w1077, 1082, 1084 . 1085 of village Belharkhurd

( Manoj Kuimay Sm;.h)
. Principal Secretary
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